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CENTRAL ADMINISTRATIVE TRIBURAL
PRINCIPAL BENCH, NEW DELHI

CP ONO. 31472007 N
b r . Or NO, 1743/2000

This the 3rd day of Qctober, ZGG?

CupNCRLE SH. VL KLMAJOTRA (A) o
HON BLE SH. KULDIP SINGH, MEMEBER LY hy

—
"

sh. Mohinder Singh
2/0 Sh. Kishsn Lal,
Rfo A7, Lawrence Road,
Timarpur, Qelhi-7.

7. sh. Shadev Prasad,
s/o Sh. shulal,
rfio D~370, Ganesh Nagar,
(Pandaw Nagar ), Deliyi-97.

B, Sh., Rho3 Raj Sharma,
s/o Sh. Lekhram Sharss,
Rio . No. C-271({bh)/8k,
Tailor Sa., Gole Market
New Dolhi.

4., Mo, T.Javankl .,
W/o Late Sh. T.V.Swami,
Rio C~77(0)/6, Tallar Sa.
Gole Market, New Delhil.
(By advocate: Sh. T.C. Aggrwsl ¥

Versus

1. Sh. Pawary Chopra
Searetary, Ministry of
Information & &roadosatiag,
Shaatirl Bhawan,

Bow Delhi-t 10087

2. sh. Uday Sahai, DDG,
Directorate Gensral of
A1l India Radio,
Akastivant Qhawar,
Parliament Street,
New Qalhi-171000%,

ey
-

Shri Vigyan Prakash,

Chief Engineer, Civlld

Contruction Wing (DGAIR),

Soochna Bhavan, Lodi Road Complex,
New Delhi,

(Ry advocate: Sh. M.M. Sudsn b

OR DE R (e}

Ry Sh, Kuldip Singh, Member (J)
Counsel for apoplicant submits that they have made tha
#ptire payment  hy  issuing cheaues and a2 photocopy of  the

cheaues have been placed on record. Howawver, Sh. Ageearwal ,




&_ﬁﬁpemring for the applicant points out that respondents  have
deducted Income Tax. They should furnish detail shout the taw

deduc:ted by them.

2. Roespondents are directed to furnish detaile of the payment
to the applicant within one month from the date af receipt ofF

acony of this order. CP stands disposed of,.

Ittt

{ KULDIP SINGH ) { V.K. maxQres @
Mambher (1) : Memher (4)

e




